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Shri Saptarshi Garg,

It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

From

To,

Sub:

Ref:-

Smti. Sharmila BhuYan,

District & Sessions Judge,

Lakhimpur, Assam.
Dated Guwahati the

Winter vacation.

You r I etter No. DJ L/ 1 039/20 22, dtd. 09' 12.2022

5

.th

December,2022

Madam,

Withreferencetotheabove,lamdirectedtoinformyouthatyouhave

been allowed to avail winter vacation from 26,12,2022 to 31.12.2022 along with

stationleavepermissionfortheperiodfromthemorningot24.,2.2022till

the morning of 02.01,2023 (before court hours) with her official vehicle, at her

own expense. The Additional District & Sessions Judge, Lakhimpur and in her absence

the next senior most Judicial officer at the station will remain in charge of your Court

and office in your absence.

Yours faithfully,

sd/-
,T.REGTSTRAR (VIGII.ANCE)

.vu- 1 191

Copy forwarded for information to:

l.ThePrincipalAccountantGeneral(A&E),Assam,Beltola'Guwahatl-29'

N

,h.. t" Project Manager, Gauhati High Court


